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. HON'BLE MR. JUSTICE CHETTUR SANKARAN NAIR CHAIRMAN
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- New Delhi this the 12th day of November, 1996.

0OA-3194/92

Saliq Ram,

S/o Sh. Ram Kishan,

R/o 125, Moj Pur,
3 Shahdara,

New Delhi.

(By Advocate Mrs. Rani Chhabra)
Versus

1. Union of India,
through its Secretary,
Ministry of Communications,
Department of Telecommunication,
New Delhi.

2. D.E.T.
Coaxical Cable Project,
Ambala. ‘
(By Advocate Sh. B. Lall)
 OA-154/93

' 1. Charan Singh
\ S/o Sh. Dhan Singh

2. Hari Parshad Sharma
S/o Sh. Giri Raj Sharma

3. Ranjit :
S/o Sh. Mohan Lal Saini

4. Kailash Chand Kumar
S/o Sh. Sumoti Lal

..Applicant

. .Respondents

5% .Applicants

; ~ (A1l were working as casual labourer Mazdoor under SDO(T),
Alwar and at present resident of Delhi, C/o RZ-308H Raj

Nagar, Palam Oolony, New Delhi.
(By Advocate Sh. : .P. Sharma)

Versus

1. Union of India 7 -
through the Director General
Telecom Board,

+Dak Tar Bhawan, ‘ y.

7 0 L T RTR R,



D, The General wanager, e
: Teleocm Department i 2

- Telecom Depertment 0
Telephone Exchange,:r,.,--_,;. B
lwaroEnl s

=Y "W 3
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(By Advocateu Sh. B." La11)

0A-17O 93

BiJender Singh ' e i TR & £
Son of Sh. Sumer Singh - it cgemoehd o) ;

R/o GGI/128, Vikas Puri, : y 5
New, De]hi e ‘sApplicant
i (By Advocate Mrs. Rani Chhabra) e
Versus:: »
1 1. Union of India,
through its Secretary BN
Ministry of Communicatienj~ D .
Department of Telecommunication, . sl iyl
Sanchar Bhawan, R i = R ,

New Delhi.

2. Divisional Engineer Telecom ‘
Telephone Centre, :
Meerut Cantt,

¢ Meerut.

PP,

3. Assistant Engineer,
Telephone Centre, LR8B4

; Meerut Cantt, ‘ LRI
[+ ~Meerut. P

.Respondents
(By Advocate8h.- B. Tall)st .7 wracovhi 8)
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1. Kishan Lal Cnmses i Lo g e
S/o Sh. Mool Chand.

2. Surender Kumar . Wiz e LT
S/o Sh. Mangal Ram Sharma Ja LD

3. Balbir
S/o Sh. Suraj :Bhan__ %

B S 13104 U ;.7’°“I-‘;—‘:4'.'"Shri Bhagwan
. S/o Sh. Suraj Bhan

5. Kailash Chand R
S/o Sh. Ram Swourop. e u"‘.u.&._‘

g

Applica.nts .

(At present resident of . No.141 "Vﬂnagc". 20 [P.0. Dhansa, =~
iy Na.'lafgarh New Delhi.) - ~xiod sl ¢l
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1. Union of India ¥2 '
through the Director General,
Dak Tar Bhawan, :
New Delhi ;

&

R4

711

2 The General Manager (Teleoom), i

l'x':a.,Ja.sthan Circle,
o Jaip‘lll‘._..‘_ SRS b

3. The D. E P AT,
Telecom Department
Alwar (Raj.) .

(By Advocate Sh. B. Lall)

T, QA-395/93

e e eSO T T T S 0 :

1. Suresh Sinmgh, - admidld knsh SO 30

S/o Sh. Harpal Singh
B-2/24, Janakpuri,
New Delhi.

2. Har Pal Singh et ﬁ

S/o Sh. Glrdharl Slngh % X
M&Yur V1har, TR ITEN) i:.'.):l',- T BPLS ' I "A ¥ 'S4

New Delhi. S s

3. Pardeep Kumar,
S/o Sh. Chandrapal Singh :
334, Bhora Colony, Wit
New Delhi. .

4. Chandrapal Singh,
S/o Sh. Lalloo Singh, TR et
SGCtOI‘ 3/8129, e "> Tiits
Vasantkunj, s

ool . New Delhi.

... ...Applicants

(By Advocate Sh. Aashish Kalia) -:..o.no 0

g Versus

‘ Union of India - through: £,

1. The Secretary,

. Deptt. of Telecom P e R

Govt. of India,
Sanchar Bhawan,
New Delhi.

i
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2. Telecom Divisional Engineer,

Moradabad (U.P.) b

(By ‘Advocate ‘Sh. B. La.ll)
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8/0 G. Ballu Ram Saini. /v idseii )

2. Bhim Singh,
.‘S/o Sh. Ranjit Singh Yadav,
‘H.No. 141, Dansa," :
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3: The: District Engineer (Telecan)
~Telecom Department
:Alwar (Raj ) ’

(Byx,Advocate Sh. B. Lall)
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Nathu Lal, : 2 - (i e oat »
: : : S/o Sh. Binja Ram, ; T T

g R/o H.No.308,

jie e & Raj Nagar-II, ; S gt e :

i : New Delhi-45. : Bk : -/ <..Applicant

: s (By Advocate Sh. V.P. Sharma)

2 L , Versus

1. Union of India through ,
the Director General, B B

, Telecom Board, '

: Dak Tar Bhawan,

New Delhi.

T a-——

2. The Director of Telecom
Project (OFC), :
4th Floor, Amenlty Block,

+ EMTD Compourd, 5
: M.I. Road, : S
¢ Jaipur (Rajasthan). ¥ .
3. The Divisional Engineer Telecom Project, L
| Telephone Colony, ST
~ Kamala Nehru Nagar, ,
Jodhpur (Rajasthan). ! -+ <w.Respondents
(By Advocate Sh. B. Lall)
: 0A-486/93 ~ -4
‘S/o Sh. Jawan;ji 3
. R.No. RZ-308, 3
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Union of India - through:

+ The Secretary, - i
Deptt. of TS, i
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}
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2 The Director of

S NS

5 ‘ ;rlﬂ_w',..wJaipur~(RaJasthan
3.‘The Divisional Engineer

~Jodhpur (Rajgsthan)

0A-708/93 o 4 PR

DDA Colony,
' GH-13/988,

Delhi-41.

-~ Telecom Project (OFC).;“7
4th- Floor, Amenity Block
EMTD Compund, S e
M.I. Road, X T"f?"

Telecom. Project,
Telephone Colony,
Kamala Nehru Nagar,

(By Advocate Sh. B. Lall): iz g Doina o o

Sompal Singh, ‘ L : d
S/o Sh. Mohan, e B
141, Bhera Enclave, i 3 f
New Delhi-41. o~ e , v 1

Rajvir Singh, , ,

S/o Nathoo Singh, A i
411, Sunder Vihar,

near Sayed Gaon,

Delhi-41.

Satya Pal Singh, e ' E
S/o Sh. Laloo Singh,
Sector B/8129,
Vasant Kunj,

New Delhi.

Hari Singh,

S/o Sh. Begram Singh, : ;

C/o Sh.R.L. Sethi, ATy

1/61 Sundar Vihar Crarhr - ey

New Delhi. ' AR GE T '

Rajinder Kumar, ShasdnTEeiag . . kit
S/o Sh. Hira Lal, FATA IR S

G-17 Area, .
Delhi-41. : HRY L

Chandan Kumar Barua
S/o Sh. D.L. Barua,
13, Bengali Cblony,
Rbhtak Road,

+..Applicants




(By Advocate Mrs. Rani Cbhabra)
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3 (By Advocate Sh. B Lall) ' S

These vapplicatiens' having “been heard on 12th Novenber,

1996, the Trlbunal on the _same .. ~day dellvered- the
«ﬂfolloﬁng"”’ o

e Sglasat O 9 i mrit ORDER
Chettur Sankaran Nair (J), “Cheairman e iy

Applicants who are casual labourers in the Postal
-, -o"t‘;"”‘—rf (""
Uep&rtm«mt seek regula"isation of serviees on the

strength of a scheme framed pursuant to d1rect10ns of the

Supreme Court of Indiw din Brij Kishore & Others vs. Union

of India & Others (Writ Petition No.1041/1988). According

to them they have put in long enough service to qualify

themse].\ces £or 'l;heg beneﬁts under the scheme

v.f.i-..u

The

depurtment however has a oontention that the beneﬁts

under the schene ﬂll be availahle only to those» enlisted

s prior to 31. 3>.85 ﬁis contention ca.nnot stand”:m “the




representations.
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